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the year 2012-13, 25 Projects have been identified for award at various Major Ports
in the country under Public Private Partnership mode.

(¢) The numbers of projects cleared in the last two years for award in Major
Ports are as under:

2010-11 2011-12

(1) Public Private Partnership Projects 9 3

(i1) National Maritime Development Programme 13 5

Funds for carrying goods by Indian Ships

4600. SHRI A. ELAVARASAN: Will the Minister of SHIPPING be pleased to
state:

(@) whether Government appointed working group asked the exporters and
importers with more than a pre-specified annual turnover to compulsorily use Indian
ships for carrying a third of their goods;

(b) if so, the details thereof;

(¢) whether the move is expected to boost the cargo share of national
carriers and also help expand Indian tonnage and even lead to FDI inflow in the
sector as there has been hardly any investment in shipping because there is no
special advantage in operating under the Indian flag; and

(d) if so, the details thereof?
THE MINISTER OF SHIPPING (SHRI GK. VASAN): (a) No, Sir.
(b) to (d) Do not arise.

Office of ADG (Shipping) in Gujarat

4601. SHRI BHARATSINH PRABHATSINH PARMAR:
SHRI PARSHOTTAM KHODABHAI RUPALA:

Will the Minister of SHIPPING be pleased to state:

(@) the reasons for the Ministry in not considering to set up office of
Additional Director General of Shipping in Gujarat State even though Gujarat has
longest coastal line of our nation and it will boost up cargo movement from Gujarat
State which will also boost up economic growth of nation; and

(b) whether Government has conducted any survey in this regard; if so, the
details thereof?
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THE MINISTER OF SHIPPING (SHRI GK. VASAN): There is no proposal for
setting up office of the Additional Director General of Shipping in Gujarat. Gujarat
State is already having a full fledged office at the level of the Principal Officer-cum-
Joint Director General of Shipping (Tech.), Mercantile Marine Department at Kandla
and Surveyor-in-Charge-cum-Deputy Director General of Shipping (Tech.), Mercantile
Marine Department at Jamnagar. These are adequate to service the said requirements
in Gujarat.

(b) No, Sir.
Begging Tendency

+4602. SHRIMATI MAYA SINGH: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@ the details of the schemes being run for the begging children and
women in the metropolitan cities of the country along with the amount spent on
these schemes in the last five years;

(b) whether it is a fact that despite these ongoing schemes the number of
street beggars has not come down as expected;

(c) whether the factors, due to which the tendency of begging has not
decreased, have been ascertained; and

(d) the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI D. NAPOLEON): (a) The details on the basis of available
informations are given in Statement (See below).

(b) to (d) No authentic information is available in this regard.
Statement

Details of Schemes being run for the begging children and women in he
Metropolitabilities of the Country and amount spent on these schemes

in the last five years

1. The Government of NCT of Delhi has informed that the Bombay Prevention
of Begging Act 1959 has been extended to the NCT of Delhi in the year 1960. Under
the said Act, the following steps are being taken;

* 11 Certified Institutions including specifically two female beggars homes
namely, Home for Able and Disable Female Beggars (HADFB) and Home
for Able, Disable and Discased Female Beggars (HADDFB) have been

set up;

+Original notice of the question was received in Hindi.



